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(ii) Debarred from shariog for IS 
2 to 3 years and also charg-
ed penal rent. 

(iii) Cases found anonymous! 68 
pseudonymous and where 
subletting  not established. 

(iv) C,ses under consideration. 39 

Total 148 

Lease Terms for Koyali·Abmedabad Pipelines 

27. SHRI YAMUr'fA PRASAD 
MANDAL: Will the Minister of PETRO-
LEUM AND CHEMICALS AND MINES 
AND METALS he pleased to state whether 
the Lease term, for K)yaJi-Ahmejabad 
Products Pipelines (of the Oil and Natural 
Oas Commission) have been settled? 

THE MINISTER OF STATE IN THE! 
MINISTR Y OF PETROLEUM AND 
CHEMICALS AND MINES AND 
METALS (SHRI D. R. CHAVAN) I Yes. 
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Trusts under on the Control of Sbri Gonka 
aad bis Associates 

33. SHRI BHAGABAN DAS : 
SHRI B. K. MODAK : 
SHRI JYOTlRMOY BASU I 

WllI the Minister of FINANCE be 
pleased to state: 

(a) how many trusts are there under 
the control of Shri Goenka and his Asso-
ciates; and 

(b) the full particulars of these trusts 
including the sphere and areas of operation, 
types of activities carried on. sources of 
finance and the names and designation of 

tbe trustees? 

THE MINISTER OF STATE IN THB 
MINISTRY OF FINANCE (SHRI P. C 
SETI!I) : (a) lind (b). h~ filII name and 




